Name of Corporate Debtor: SIF Garments Private Limited; Date of commencement of CIRP: September 15, 2025(Order Received on September 17, 2025; List of creditors as on:07.02.2026
Name of IP: Resurgent Resolution Professional LLP: ;Last 5 digits of registration number: 50018

(Fiing under clause (ca) of subv-requlation (2) of regulation 13 the 1BBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Receied Summary of Claims Admitted Amount of Amount of Claim Not  Amount of Claims under
% Share in Admitted Verification

Total Amount
No. of No. of of Claims
§l. No. ~ Category of Creditor Claims ~ Amount Claims ~ Amount Admitted  Contingent Claims
Secured financial crecttors
belonging to any class of
credttors

Unsecured financial creditors
belonging to any class of
9|creditors

Secured financial credftors
(other then financial crediors
belonging to any class of
creditors)

(<)

Unsecured financil credttors
(other then financial creditors
belonging to any class of
creditors)

-~
~>

148,19,298

[ ]

143,19,29 21

Operational credttors
(Workmen)

<

Operational creditors
(Employees)

>

Operational credttors
(Government Dues)

—

Operational credtors (other than
Workmen and Employees and
Government Dues)

[==)
(32

4,71,54,565

<

4.64,10,647 T6% - - 143918

Other credtors, f any, (other
than financial creditors and
9loperational creaitors)

T 61973863 T 612299 100%




Annexure |

Name of Corporate Debtor: IF Garments Private Limited; Date of commencement of CIRP: September 15, 2025(Order Received on September 17, 2025 List o credtors as o 07.02.2026

List of securd financial ereditors helonging t any class of creditors

(Amourtin3)
Amount of any
mufual dues,
fhat may be et
S Detailsof Claim received Dol of claim admitted off
Amount covered {Amount covered Whether % vofing |Amout of amountof - |Amount of
N0 [Nameof Amowt  [Amowntofclim  Natwreof | bysecurity |y related  [Sharein[contgent Claimnot |claim under
Credtor ~ (Dafeof Receipt |climed  [admitted (laim infeest Iguarantee party? [CoC  [chim admitted  [veriicaton [Remarks, f any
i A M M A M A NA O NMNA NA AN
Total 000% -




Annexure 2
Name of Corporate Debtor: SIF Garments Private Limited; Date of commencement of CIRP: September 15, 2025(Order Received on September 17, 2025; List of
creditors as on: 07.02.2026

List of unsecured financial creditors belonging to any class of creditors

(Amount in<)
Stno  [Nameof  |Details of Claim Details of claim admitted Amount of Amount of |amount of |Amount of [Remarks, if any
Creditor |received contigent |any mutual |claim not |claim
Dateof |Amount |Amountof [Nature of [Amount |% voting |claim |dues, that |admitted |under
Receipt  |claimed  |claim Claim [covered by [share in may he set- verification
admitted guarantee |CoC off

Nil NA NA NA NA NA NA NA NA NA NA NA
Total - - - 0.00%|-




Annexure 3

Name of Crporate Debor: I Garments Private Liited;Date of commencement ofCRP:Setember 15, 2025Order Rceived on eptember 17, 2025 st ofcediors as on: 0702006

isof scured iancialrettor other th fnancialceitors elonging o any clssofcedtors

(Amountind]
Detals of Climreceved ~ {Detalsofcam admitted Amount
Amount Amount [Amount (Amount {ofcim
overedby  Amount  (Whether of  [ofany Jofclim (under
i, Diteof  [Amount  [Amoumtof  [Natweof ety |coveredby |related contient mutual not~ verficatio Remarks
Mo [NameofCedtorReceipt |doimed [doimadmited (Chim  [mterest  {uarantee [paty? [RvotigshareinCoCickim  |dues  fodmited |2 (fany
NL NA NA NA NA A A A |NA NA A A W
Total i




Annexure 4

Name of Corporate Debtor: SIF Garments Private Limited; Date of commencement of CIRP: September 15, 2025(Order Received on September 17, 2025; List of creditors as on:07.02.2026

List of Un-secured financial ereditors (other than financial ceditors belonging to any class of creditors)

(Amountin?)
St. (Name of Creditor Details of Claim ~ (Details of claim admitted Amount of|Amount of (Amount of| Amount of |Remarks, if
No. Dateof |Amount  [Amountof [Nature of Claim [Amount |Amount ~|Whether ~|% voting ~(contigent |any mutual |claim not |claim under|any
Receipt |claimed ~ (claim covered bycovered by [refated  fsharein [clim (dues [admitted |verification
admitted security  (uarantee [party  |CoC
interest
1|SIL Fibres Private Limited | 30-Sep-25] 13564909 | 135,64909 (Un-secured Loan No No Yes 0%NA  NA NA NA
2|Mr. Pradeep Vemgopal ~ |06-Feb-26] 1234389 | 12,4389 Unesecured Loan No No No 100%NA — [NA NA NA
Total 1,48,19,298 | 1,48,19,298 |- 100%)-
Notes:

1. The above fist of creditors reflects claims received by IRP and verified as on Feb 07, 2026.
2. Claims of the creditors have been verified (to the extent possible) and admitted or not admited basis the fist and workings provided by the Creditors.
3, The Iterim Resolution professional shall revise the amounts of claims adited, when he comes actoss additional information warranting such revision in accordance with Regulation 14 of the Insolvency and
Bankruptcy Board of India (fasolvency Resolution Process for Corporate Persons) Regulations, 2016.




Amneure 5

Nameof Corpoate ebtor, S Garments Privte Limite; Dateof commencement of CIRP:September 15, 2025(Order Rceived omSeptember 17, 025 Lisof reditrs as o 7.02.2006

Listofoprational ereditors (Workmen

(Amout )
Detlof Claimrceived | Detals of chim aditted

Nameof he Amount of ny

anfhorised Whether {1 vofing miful Aot of
o {respresennv, i Amowt  {Amount ofcaim - Natueofrelated |Sharen | Amountof contiget | due,that may be et him ot | Amountofcim | Remarks,
Ny Nameof Workman ~ [DateofRecept ~ [coimed ~ [admied ~~ [Clim [part? |CC  [chim il admited (underveiiaton | any

L N N MM S L A I WA

\L I N MM S L L A N WA

Tl 00




Annexure

Name of Conporate Debtor IF Garments PrivateLiited:Date of commencement o CRP:September 15, 2025OrderReceived on September 17, 2025 it ofcrediors as om: 07.02.026

s of aperationlceditrs Employees)

(Amuntin’j
Detasof imreceved ~~ Detlsof i admited |Amount Arount
Amount Whether (%voting Jof ~{Amount of any mutual of caim
& Authorised Amount  (oflim Natureof ~(rlated |sharein- {conigent due, that may he st [not
No.  Respresenattive  |Name ofEmployee DateofRecept ~ (caimed fadmited Cim ~ fparty? [CoC  [cim  |off admitted Amount of dam under verfication
u 1 I L L L L S S Ll
Total




Anneire 7

Name o CorporaeDesor I Gments Prat Lt Do commencement of CIRP: eember 5, 20250 Rl n Sepember 7, 2025 st ofrtors s om 0.0

o operatinelretors Govrment Due|

[Amountind
8, {Detal ofClamt Det ofCameceed Detals of o it Amount Amoun
o Goement  Dateofecept  {Amount Pnount {Natweof Whethr (K votng Jof  ofany  hmcuntl Amauntof
caimed ~{ofcim (Caim reated sharein contigentmutal {cimnot {cimunder (Remarks,
lmited | pary? (OC  |daim (G, [odmited eration fany
l I I W
Toal




Amenire$

Nonef Corporat Debto:TFCarmets Privae Lt Dt ofcomnencement o CIR: Sepember 15, 20Order Recived onSeptenber 17,2025 Liofeedors s n: L2000

(Aot in )
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Name o Corporate Detor:SF Ganments Privte imted: Date of commencement of IRP: September 1, 2005{0rder Recve on September 7, 2005, Lis of crettor s on: 07022006

isofothr crditrs(Other than finanialcretors and Operational reitrs

§t.No, [Nameof (Detalsof Clim rcevied Detals ofClam Adnitted Amountof ontingent |Amountofany-(Amount of Claim not {Amount ofdaim ~~ Remark, i any
(redtor Cleim mutualdues, ~ [admitted Under verfcation
Date of Receipt {Amount Clame Amountof  Nature ofClam (Amount covered Amount ~ Whether that may b e
(lom Adnitted bysecurty ~(covered by related of
interest ~ (Guaranteg {party?
Al M A A A A A [ M M A A
Total




